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QENTRAL ADMINISTRATIVE TRIBUNAL

0.A.N0OS.575/2000, 608/2000, 24/2009, 576/ 20920
577/2000, 578/2000.

New Delhi, this the :2S—4day of January, 2001.

PRINCIPAL BENCH

Hon'ble Shri Kuldip Singh, Member (J)
Hon'ble Shri S.A.T. Rizvi, Member a)

OA=575/2000

o4

9.

10,

11,

14.

17.

18.

Prifem Singh s/0 Teja Singh;
Chander Sheel s/0 Lakhami Chander;
I.D.Rana s/0 Bharat.Ram;
R.D.Sharmas

Fajinder Kaur d/o Daljit Singh;
Satwant Singh s/0 Rachan Singh
Ewlbir Singh s/0 Kartar Singhjg
Mukhtiar Singh s/o0 Lachhmn Singh;
Jaswinder Singh s/o Dalip Singh;
Amrih'Siﬁqh s/0 Labh Singh;
Sukhbir Singh s/0 Mohinder Sihgh;
Gulzar Singh s/o0 Chura Ram;
Sarban Ram;

Harhhajaﬁ Singh s/0 Sant Singh;g
Harmail Singh s/o0 Basart Singh;
Ealbir éingh 5/0 Hachan Singhj

Brahm Dass s/0 Gurbax Rams

M.S.Freet s/o Arjun Singh:
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E.S.EBchhal s/0 Eabu-Singh;

Yogesh Guleria s/é G.S.Guleria;
Gurdey Singh s/0 Fhambi g

BE.M.Gaur s/0 Om Farkash Sharmay
5.8.FRang s/0 Nihag Singhy

Surjit Singh Mittar 5/0 Ram Partap;
Dhani Ram S/Q Ragh Ram;

Lal Chand S/DlBFij Lalg;

Faram Charnd s/0 Sadhu Ram.

«Applicants

VERSUS
Union af India through Chairman-cum-

Secretary, Telecom Commissioner, Ministry of
Communications Department of

Telecommunication, Sanchar Bhawan, 20, Ashoka

Road, New Delhi,

Frincipal General Manager , Telephones

Section, Chandigarh.

« . Respondent g

P an




. mm——

L '
N .
o Uy
- 3=

OA = 608/2000
1. Paras Ram s/0 Sh. Chatro Ram
2 Gurecharan  Singh s/o  Sh, Moh;ﬁdéf Sinah
. Rainish Bala w/0 Sh. Vinod Kumar
4. - . Jaspal Singh /o0 sh. Mdhinder'Sinég
S o PushpaIWati w/o Sh. Darshan Kgmé?
6. Deepak Chatrath s/o Sh. D.F. Chatrath
7. Madan Lal s/0 Sh. Manga Ram

;f 8. 5.%. UChandi s/0 Sh. Naranjan Singh

i . Saroi Rani w/o Sh., Jai FParkash
AU fishwan i Fumar 8/0 Sh. Tulasi Fram
11. - Jaswinder Sinah s/0 Sh. Arian Sindh-
12:' Marezbh ktumar s/o Sh., M.M, Bos;ig;i
12, Foonam Sanval D/o Laipatrai

. 14, Sama kWambti w/2 Sh, Shaitlender Singh

15, Gshwani Dhinara s/o Sh. Fk.L. Dhinars
16. Harinder Faur w/o Sh. Saravjit éingh
17. Kartar Chand s/o Sh. Ha;o RamA
19, Amar Singh 5/5 Sh. Rawan Das
19. Gophoor fthan s/0 Sh. Hasandeen

w : 20, Harsh.Lata viro Sh. Arw?ﬁd Hapil?
21, Reeva kKhosla w/o Sh:. Ealbir Khdéia
2E. Foonam Grover w/o Sh, M.L. Gro;éF
2. Rai R;ﬁl w/a Sh. Subhash Chandér‘
24. Memlam Sharma w/o Sh. Raj MUmaé Sharma
29, Fheol Lhand /o0 Sh. Des Kai
26, Chamary Fam 3/0 Sh. Rulia Ram
27. -Bushma Joshi  w/o0 Sh. kamaliit Jéshi
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28. | Kanchan Kala w/o Sh. A.K. Kala}
29, .Jpoveleen w/0 Sh. Kashmair ChandfaT
10, . :;Qeeta Rani w/o Sh. FPawan Kumafi”
Tl kiran Bala w/o0 Sh, Jvoti Parkags-;f
2. Balbir kaur w/o Sh. Tarlok Singﬁ_1f
1T, '#nqerjit Kaur w/o Sh. Amar EingH -[.
24, kuldip Laur w/o Sh: Jarnail SthHm
5. jasbir baur w/o Sh., Sewa Singh
TN Rekha Dargse w.'o Sh. Sanisy Sharma
X7. Balbir Chand s/o SH. Sarwan Rém
8. ‘Burnasm Sinah s/0 Sh. Sarbinder Singh
9. "Rajnisnh kumar /0 Sh.Sukh Ram »
40, Madhu Gupta s/o Sh. Rakesh Gupfé
41, " Suahma Fani w/o Sh. Heshay Kumar
42. . Shalincger Singh s/0 Sh. Kamesh Pohan
47, Sushma w/0 Sh. Satish Kumar_
44, Surinder Kaur w/o Sh. Gurdial Simgh
43, Kanbaliit Sethi s/0 Sh. Amrik Sﬁngg Sethi
46, ' -Anita fagarwal w/o. Sh. M.L. Aégérwal
47. Shiv Lass Rai sa/0 Sh. Jagan Naghf'ﬁai
48, SGantosh Kudari w/0 Sh.Jagat Kumgé putta
All working as Sr. T.0.A. officg of Frincipal,
General Manager, Teletom, Chandigarh.
49, Ashol kumar s/o Sh. Des Raj worﬁing as Sr.T0A, aso

Chief Generail Manager, Funiab Circle, Chandigart.

+e.Applicantsg,
VERSUs

. Union of India through Chairmanééum-Secretary,
Telecom Commissioner, Ministry of Communication,

D/o Telecommunication, Sanchar Bhawan, 20, Ashoks
Road, New Delhi. '

&2/ : _ , + .. .Respondent,
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1. * Sukhminder Fal s/0 Sh. Piare Lal : age 40 vyears

. i‘; . . .
working as Senior T.0.A. (FPhones) o/oﬁ' Beneral Manager

Telecom, Ludhiana,

I

z. Amarjit kKaur working as Seghior T.0.A, 0/

General Manaqger Telecam, Chandigarh. -

3. Rajneesh Kumar, Senior T.0.A. o/0 General Manager
Telecom, Chandibarh. é
4.. Ratesh Kumar Sood. Senior T;O.A. 0/0 BGeneral
Manager Telecom, Chandiqarh. ' g
9. Dev Gupta Senior T.0.A. o/%, General Manager

"y
Telecom, Chandigarh.

««Applicantsy

TN

Verasus .

1. Union of India through Chairmén-cum—éécretary, Telecom
v ’: .
Commissioner, Ministry of Communicationa Department of

Telecommunicatiod, Sanchar Bhawan, 2@@ Ashoka Road, New

H

Delhi.

1
H
& -« Respondsnt
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1.

1@.

11,

12,

TARA SINGH SON oF 8. JIT SINGH, Q/o DET M/w mT
under GMmM sGMTD ET.‘Bhathinda. .

RANJIT SINGH-SDN OF SH. JARNATL SINGH, 0/0 DET
M/W BT under GMM ,GMTD BT, Bhathinda.

GURDEEF SINGH son OF s, EHAGWANT SINGH, O/o DET
M/W BT under GMM ,GMTD BT. Ehathinda.

HANS rag SHARMA S0ON OF sH. MILKHI RAM, o0/0 DET
M/W BT under GMM »GMTD ET. Bhathinda,

THANA SINGH soN OF s, KUNDA SINGH; 0/0 DET mM/w BT
under GMM »GMTD BT,

MAKHAN RAM SON OF gH. UDhHAMI RAM, 0/g DET M/w g
under GMM ,GMTD T, Bhathinds.

1QBAL éINGH SON OF g, BUTA SINGH, 0/0 DET M/W EBT
under GMM +»GMTD EBT. Bhathinda.

JASWIR SINGH sON OF s. RANJIT SINGH, 0/0 DET M/w
BT under GMM . 6MTD BT. Ehathinda,

SATISH KUMAR SON O SH. FARDHAN SINGH, 0/0 DET

M/W BT under GMM +GMTD BT, Bhathinda.

KRISHANA DEVI w/q SH. RAJINDER GOEL ,0/0 DET M/w gr

under GMM +6GMTD ET, Bhathinda,

AMARJIT KAUR wW/0 g, SURINDER SINGH, 0/0 DET M/w gt

under GMM +GMTD ET. Ehathinda,

SUNITA GUFTA w/0 SH. ASHOK KUMAR, O/q DET mM/w ET

Lunder GMM +GMTD BT, Bhathinda.

. T —————— e




14,

16.

17,

18.

19.

-z~
PREM LATA ‘1T w/g SH. JuGAaL KISHOR, 0/0 DET M/W BT
under GMM sGMTD ET. Ehathinda.
SATYA DEVIE W/0 SH. m.L. GOYAL, 0/0 DET M/w BT
under GMM sGMTD ET,. Bhathinda,
HARPHUL,SINGH SKON OF SH. HARPHUL SINGH,0/0 DET
M/W BT under GMM ,GMTD ET. Ehathinda.
KRISHAN LAL SON OF sH. MADAN LAL, 0O/0 DET M/W BT
under GMM ,GMTD BT.Bhathinda,
SURINDR KAUR W/0 sH. RAJ INDCER MKONGA, 0/0 DET M/W
under GMM, GMTD, ET. Bhathinda.
HARPAL SINGH SON OF SH. INDER SINGH, 0/c DET M/W
BT under GMM ,GMTD ET. Ehathinda.
VINOD KUMAR 8ON OF sH. ERIJ LAL, 0/0 DET M/w BT
under GMM sGMTD ET. Bhathinda.
PAWAN KUMAR SON OF SsH. oM PARKASH, 0/0 DET M/W BT
under GMM sGMTD ET. Bhathinda.
MAHESH RANI W/0 SH.RADHAY SHAM, 0/0 DET M/W BT
uﬁder GMM ,GMTD BT, Bhathinda.
VED KUMARI ‘w/Q SH. JAGDISH KUMAR, 0/0 DET M/W BT

under GMM sGMTD ET, Bhathinda.

CHARAN PaL KAUR W/0 g, MALKIT SINGH,0/0 DET M/W BT
under GMM sGMTD ET, Bhathinda.

KANTA RANI W/0 sH. JAGDISH RAJ, 0O/0 DET M/W BT
under GMM sGMTD ET,. Bhathinda.

SAROJ EALA W/0 sH., SURINDER KAUR, 0/0 DET M/W BT

under GMM s BMTD ET. Bhathinda.

NISRMALA DEVI w/0 SH.PREM KUMAR, 0O/g DET M/w BT

under GMM sGMTD ET. Ehathinda.




38.

-8
SH. JAGSIR SINGH SON OF SH. GURDIAL SINGH, 0/o0 DET
M/W BT under GMM, GMTD BT. Ehathinda.
SURJIT SINGH SODHI SON OF BASANT SINGH,0/0 DET M/wW
BT under GMM ,GMTD BT. Ehathinda.
VIR SINGH SON OF S. MUKHTIAR SINGH, O/0 DET M/W BT
under GMM ,GMTD ET. Ehathinda. V
TEJA SINGH PREMI SON OF SH. CHAND SINGH,0/0 DET
M/W BTV under GMM ,BMTD BT. Ehathinda.
BHARAT BUSHAN SINGLA SON OF SH. BUDH RAM,0/0 DET
M/W BT under GMM ,GMTD BT. Bhathinda,
SAT PAL SINGH SON OFJARNAIL éINGH, 0/0 DET M/W ET
under GMM ,GMTD ET. Bhathinda.
SH. RAJ KUMAR SON OF SH. CHIRANJI LAL, DET Coxial
under GMM,GMTD.ET. Bhathinda.
JASWANT SINGH SON OF ASSA SINGH, DET Coxial
under GMM,GMTD.ET. Bhathinda.
MOHAN SINGH SON OF S. GURHEAX SINGH,DET Coxial
under GMM,GMTD.ET.Bhathinda.
SMT. SAROJ BALA W/0 SH. BHUSHAN SHARMA,DET Coxial
under GMM,BMTD.BT.Bhathinda.
SURJIT SINGH SON OF SHAM SINGH,DET Coxial
under GMM,GMTD.EBT. Bhathinda.
BALBIR SINGH SON OF SH. BACHAN SINGH,DET Coxial

under GMM,GMTD.ET. Ehathinda,

AFFELLANTS
Union of India through Chairman—cum—Secretary,

Telecom Commissioner, Ministry of Communications,

Department of Telecommunication, Sanchar EBhawan,
2@, Ashoka Road, New Delhi.

Chief General Manager, Telecom, Pb, Cércle,
S€0 No,.102,103, Sector 34-A, Chandigarh,

Respondent s,
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16,

17.

18,

19.
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Gurbaj Singh son of Sh.éucha Siﬁéh /
Mahavir 8ingh son of Jitaram

Har jit Singh son of Gurdev Singh

Kamal Kumar Sharma son of 8h.Dina Nath
B.S.Thakur son of 8h.Thanthi. Ram
éurmail Chand son of Sh.Sant Ram
Rajinder Singh son of Sh.Kehar 8ingh
Nirmal Kumari wife of Shiv Charén Singh

Nirmala Devi wife of Ashwani Bharma

.Krishna Devi wife of Satish WKumar

Harvinder Singh son of Sh.Bhag 8ingh
Manjit Kaur wife of Faramjit 8ingh
Shiv Kumar son of Ram Chand

Jaspal SIngh son of Sh.Kehar 8ingh
Ripudaman 8Ingh Rawat son of Bhupal Singh
Snehlata wife of Naval Kiahore
Omawati wife of Jaginder Kumar
Rekha Kamal wife of Pawan Kighna
Jaipal

Sur fan Singh aon of Ishar 8ingh

Prem Lal son of Chaudhri Ram

Kuldip Singh soﬁ of Pishora Singh
Bhupinder Singh aon of Chanan B8ingh

Nirmal 8ingh son of Sant Singh

o ey
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28,

27.

1.

Fror Jolly won of Sab Fal Jolly

burdip Singh sdn of Boban Singh
Girdhari Lal son of Hira Pal

Madbhu Sharma son @F Sarmgal Ram

Arita Funari wife of J.S5.Walia.

Saruj Hala wife of Mr.S.K.Miglani
Satish bumasr son of Late Sh.Nasib Chariad
Sulebkha wife of Mr.Famesh Haul

Shubla Faor wife of Sh.Ram Farkash
Pushpa Vapooar wife of SO Eapoor
Chawgindws:e fupta son of ML Gupta

Fita Rano wife of Haroam Zanah

Laliba Bakstor wifo of Sh. &:}}; Etak shii
Madarn Mohiarn son o ShakFantilye Lol
Mirwetls Moonart wy) Fe of Fawirtor bosinar
Asha Chibiabra wife of Madan BGopal Chhatir a
Meenalk st i wlFé ot Achwani Shar ma

Feeta wife of Rajinder Lal

Shashitala wife of As jok Fhanna

Rama Rani wife of Fakesh Hapoor/

Tripta Late wife of Daman Sain taroiye
.Usha Wadbhiwa wife of Har jeet Singh
éunxta Fani wife of Chand Kam
Harvinder baur wife of RS Hajwea
Famank art  wiie. ofF Fuzbhbiwan s Gyt a
Ariita Ver ma wife of Subh Sagar Vermns
Madarn Lal ;un of Burdayal

Famjne Hhasin wife of Fakewh Kuanar Bhessr
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Suresh Fuwnar Dhingra =son of Juaal Hilahors

Frabodh Chand son of Sh.Bihari Lal

&
Ta.
75,
B

5

General

Fajinadesr buaer son of

'

Siv . Mahar Chand
all workanm as hendor TOA

[WIGIN L]

General Mamager T2lecomburitcatlons, Babttpnida,

Hérwind Hand san of Subash Chand

Amar jit

o af Subash Chand

' A1) working ase Senior TOA  Genereal
Marager Toeleconmuntoatbions, Jal tandhae .
LeGApplicants.

Verasus

Union of Indiza through Chairman-—cum—Secretsr y

Telecom Commis

Loner , Ministey o

Communicatians, Departmgnt oof

Teleconmunications, Sanchar Bhawan 20, Ashoba

Road, New Delhi.

Chief Gereral Manager (Fur jab Ciroled

Telecommunications Chandigeart.

General Managser, Telecomnmanications, Fopar.

Grnera)l Marmager . Telecommanl el 1ars,

Bathinda.

Manager, Talecommnuricat Lors,

Jallandhsr .




OA=-576/2000

b

10.

11,

12,

NARAIN SINGH MANHAS son of Sh.

O\o Area Director Telecom, JAMMU.
KISHORI LAL son of Late Sh. Dharam Chand,Sr.
TOA. Telephone Exchange, Rajouri.

SANJEEV KUMAR son of Sh. Tirath Ram Gupta, Sr.

TOA, Office of Telephone Xgc, Rajouri.
BIMAL KUMAR

Sr. TOA, Office of Telephone Xgc. Rajouri.
NEELAM KUMARI daughter of Sh. Sita Ram, Sr.
TOA, Office of Telephone Xgc, Foonch.

ROMESH CHANDER SARALCH son of Sh. Rai Singh

Sarlach,

ROMESH KUMAR son of Mal Ram, Sr TOA, Office of
T.D.E.,Udhampur.

JAGDISH RAJ son of Sh.Girdhari Lal, Sr.70A,

Office of T.D.E., Udhampur.

SHIKANDER SINGH son of Late Sh. Narotam Singh,

Sr.TOA, Office of T.D.E., Udhampur.

GURCHARAN SINGH

son of Sh. Kesar Singh, Sr.T0A,

Office of T.D.E., Udhampur.

SHASHI EALA daughter of Jagdish Raj, Sr.

TOA,
Office of T.D.E., Udhampur.

SUNITA SHARMA daughter of Funya Datt Sharma,

Sr. TOA, Office of T.D.E.,Udhampur.

Malha Singh Manhas,

son of Late Sh. Kamal Nain Sharma,

Sr. TOA, Office of Telephone Xgc, Foonch.




132,

14.

16.

17.

18.

19.

20.

14-

DALJEET SINGH son of Gurbax 8Singh, Sr. TOA,

office of T.D.E., Udhampur.

sANJAY PANDITA son of Sh. Vasu Dev Pandita,

sr. TOA, Qffice of T.D.E.j,Udhampur.

RAKESHWAR PAL son of Sh. Nand Lal, Sr.TOA, Office
of T.D.E., Udhampur.

KARTAR SINGH son of Sh. Amar singh, Sr.TOA, Office
of T.D.E., Udhampur. ‘
SANDEEP SHARMA son of Sh.Late Sh. K.L. Sharma, Sr.
TDA, Office the Area Director Telecom, Jammu.

BODH RAJ SHARMA son of Sh.Tirath Ram, Sr.TOA,
Office of Area Director Telecom, Jammu.

MOHAN LAL MANGOTRA son of Late Sh. Bindru Ram,

Sr. TOA, Office of Area Director Telecom, Jammu.
BALDEV RAJ son of Late Sh. Amar Nath, Sr. TOA,
Office of Area Director Telecom, Jammu.

SATISH KUMAR VERDI son of Late Sh. Munshi

Ram, Sr. TOA, Office of firea Director Telecom,
Jammu. |

GURMEET SINGH son of Janak Singh, Sr. TOA, Dffice
of Area Director Telecom, Jammu.

SUNITA GOSWAMI w\o Maj. P.K. Mangotra, sr.TOA 0O\o
the G.M.T.D. Jammu. |

ROMESH KUﬁAR RADHU san of Pt. Badri Nath Bbatt.,

Sr. TOA, O\o Area Director, Leh.

SUMIR J1 RAINA son of Sh.D.N.Raina, Sr. TOA,0NO

Area Director, Leh.

N




6.

7.

8.

15

M.S. REEN son of Sh. Gazzam gingh, Sr- T0A, ONO
D.E. CSD, Jammu .

RAM KISHAN son qf gh. Hakim Chand, Sr. T0A, ONO

G.M.T.D. Jammu .

SUKHVINDER KAUKR dauéhter Sh. Harcharan singh,
gr. TOA, O\o D.E. cep, Jammu.

pAV INDER SINGH —I11 son of Sh. S- Swaran singhy
gR. TOA, 0\No 5.D.0 (T)s pDoda.

BEALBIR SINGH son of S. Mian singh, sr.TOA, "

O\o TDE, Udhampur «

BALVINDER SINGH son of S. Swaran singh, gr. TOA,
O\o Area Director, Jammu .

DARSHANA DEV1 daughter of Late sh. Rattan Chand,
sr. TOA, ONO Area Director,(T), Jammu e

NEERJA SHARMA,‘daughter of Late gh. Chander Dev
gharma, Sr. T0A, ONO Area Director, (T),Jammu..
SAHAR SINGH son of Sh. Kehar ginghSR. TOA,

o\o AOTR Udhamput™ .«

DAVINDER SINGH -1,s0Nn of Late Sh.,Santokh singh.
sr. TOA, o\o Telecom Exchange, Doda.‘

ROOP LAL son of Sh. Srw;n Dass, Sr- TbA, O\o
Telecom Exchange, Doda.

FARKASH CHAND son of Dassu Ram, SR« T0A, ON\O
Area Director Telecom, Jammu .«

ANIL KUMAR KouUL son of Late sh. Onkar Nath Koul,
sr. TOA, O\o Aread Director Telecom, Jammu e
TARSEM GUPTA wife of Pinkal gseth, Sr. TOA,

O\o TDE, Udhampur s

[ —
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41.

44.

46.

47.

48.

49,

351.

3
A

MOHAN LAL BHAGAT son of Sh. Rasal chand, Sr- TOA,
O\o SDO,(T) s Katra.

ASHOK KUMARl—II, son of Sh. Jangali singh, SR.TOA,
Oo\o GMT ,5ringar kJammu).

VIR PAL SINGH son of Late Sh. Tej Pal gingh, Sr:
T0A, ONO Director DUM'(fF), Jammu «

RITA RANI KAKKAR wife of Sh.Raman Malhotra,Sr.TDA,
o\o GMTD, Jammu .

TRIFTA gHARMA-T1I wife of Late Sh. J.C. Sharma,
sr. TOA, ONO Area Director,(T), Jammu .

BIMLA DURANI wife of Shs. a.K. pakshi, Sr. TOA,
O\o Area Director,v(T),'Jammu.

cRAN KUMARI wife of Sh. Pl Bhat, SR. TOA,

O\o Area Director (T), Jammu.

TRIFTA sHARMA-1 wife sh.0.F. Shagma, sr. TOA,

O\o Area Directsr (T), Jammu.

gHAMA DEVI wife of Sh. ashok Kumar Sangotré,
sr..TOA, ONO Area Director(T), Jammu .

ROMESH CHANDRA sON of Sh.shiv gingh, sr.TOA,

O\o GMT, (D), gringar/Jammu.

RAGHBIR SINGH son of Sh. Krishan singh, Sr: TOA,
O\o GMTD, Jammu.

gAT FAL son of late Sh. Oma-Datt Sharma, Sre TOA,
O\o GMTD, Jammu.

SANJEEV KUMAR son bf Late Bh. Fattan Lal, sr.TOA,

O\g GMTD, Jammu.

NARINDER KUMAR sbn of Late Sh. Ram Chander,Sr.TDA,

O\o SDE Trks., Jammu .
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54, SUNEETA SHARMA DAUGHTER DF'Sh.Durga'Dass, Sr.T0A,

O\o SDE,Trks.,Jammu.

3]
o

FAQIR SINGH Jamwal . son of sh. Sarishat Singh

Jamwal, s TOA, O\o SDE,'Trks.,‘Jammul

' « « «AFPLICANTS
(By Advocate: None for applicants in all the cases)

VERSUS -

Unipn of India through Chairmanmcum—SecFetary.

Telecom Commissioner, Ministry of‘Communications,

Department of Telecdmmunicétion, Sanchar Bhawan,

28, Ashoka Road, New Delhi,

)

Chiet General Managef, Telecommunication, J&K,

Circle,Jammu Tawi.

'  ...RESFONDENT '
(By Advocate sh. K.R.Sachdeva in all the OAs, exceptsﬁo.576/2000)

(Sh. H.K.Gangwani for respondents in OA=576/2000)

Nl s

'ORDER

.DelieQered by Hon'ble*Shfi“S}A;T. Rizvi, Member (A) :=

o ATl these OAs ( OA Nos. 575/2000, 576/2000,
a 577/2000, 578/2000, 608/2000 and 24/2000) have been
filed by the sr. Telecoh Operating Assistants (for
short Sr.TOAs) work%ng ;Hhr‘the' .estab1ishment of
Respondent '.No.1 (Chaﬁfhan~cum—8ecretary, Teiecom
Commissioner, . Ministry of Communicat{ons, Depértment of
Telecommunication, New Delhi) and are seeking promotion
to the rank of Junior Technical Officer (JTOJ. . in the
same establishment on identical grounds and by impugning
the same set of orders, Wiﬁh the consent of the learned
counsel on either side it is, therefore, prbposed to

a/disDOSe of these OAs by this common order.-




{1a)

z The applicants in all the OAs are aggrieved ny
iha pfovisions of the 'JTO Recruitment Rules, 1996
(hereinafter referred to as JTO RRs, 1996) and have
‘mpugned the vires of the aforesaid RRs on the 'Qround
t+hat the provisions of Article 14 and 16 of the

ution are théreby hit. The applicants have aiso

aiong side impugned orders issued by the respondents 7or

Folding soreening tests for promotion to the post of 470

against 35% quota prescribed in the aforesaid RRs.

As none was present on behailf of = the
apriicants in any of the OAs, we have heard the Tsarnao
for the respondents, in detail, and have A1S0

peruzed the materiail on record.

4, The aforesaid JTO RRs-1996, the vires of which
has been challenged by the applicants, insofar as the

same relate to the contentions raised by the applicants

nrovide as follows,

4{A) The posts of JTOs are to be filled 5/0% by

direct recruitment through competitive examination (in

)

accordance with the' instructions jssued by the

fepartment  in  this behalf) /and the remaining 50% Dy
promotion/transfer as indicated under column 12 OF the

t
Schedule to the atoresaid Rules,

S(R) The aforesaid column 12 of the S&Scheduie
provides that 50% posts of JTOs to he filled by
nromot.ion/transfer of departmental candidates wiil, in

turn, he filled 15% hy promotion of departmentai

a,
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capndidates through a competitive examination ancg the

remaining 35% by prnmnr1on/tra nafer of Transmission

rasistants (TAs)/Wireless Operators (WOs)/Auto Exchange
issistants{AEOs)/Phone Inspectors (PIs) and Teiecom.

tecinical Assistants (TTAs).. The same column 12 of the
?rhe;uqe further provides that the above mentio ed 15%
posts of J70s to be filled by promotion oF
departmental candidates through a compenihive

examination will be so filled by employees, other Tharn

he following empioyees, considered eligibie for &he

-t
-t

pUrpnse;

“{i) borne on the regular establishment and
working “in Telecom. Engineering Branch
of Department including those working in
the office of Chief General Manager,

T91ecommun1rat1on Circles/District other
than,

{a) Transmissiaon Assistants, ~ Telephone
Inspectors, Auto Exchange Assistants and
Wireless Operators and TTAs.

(h) Piumbers/Sanitory Inaspector/Conservancy
Iinspector.

{ii) Working 1in Telecommunication Factory,
other than those borne on industrial
estahlishment.” '

5. From the aforesaid provisions of the J70

RR2-1996 made effective from 9.2.1996, it is cliear LOAL

sarmarked for promotion of departmental cancicates
thirough a competiftive examination, For tLhe same reasan,
the post of Sr. TOA cannot be said to.be included for
consideration wunder the 3%% quota earmarxked Tor 0&ing

Filled through promotion/transier of TAs/WOs/AtAs/Fls

and TTAS.

K%
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b, ~ The _atoresaid RRs have been framed under tThe
nroviso to Article 309 of the Qonstitution and their
validity cannot, therefore, be ordinarily questﬁéned
axcept  on the ground of violation of Articles 14 and 16
&F the Constitution. That is why, the applicants have

sdvanced the plea of violation of the aforesaid Articles

ko]

«f the Constitution by the act of the respondents irn

zxciuding them 7rom the scope of considecation Jar
' ¢+

nromotion  under the afaoresaid 35% quota, Yo wilil dea’

with this issue in the following paragraphs. Atong

side, the applicants hnhave also placed raliance  on

certain  administrative/executive instructions issuad Dy

the respondents and placed on record at Annexures A-3,

P

A
A

and A-3., A1l these instructions were issued hefors

the aforesaid RRs of 1996 came into Torce and

—+h

therefore, would be void to the extent any of these are

repugnant.  in any manner to the provisions of the

\
atoresaid RRs., Thus invoking the atoresaid
/
administrative/executive instructions in support  of

their case will not help the appliicants.

5, Insofar as the vires of the atoresaid RRs oF
1396 is concerned, it must be pointed out that while
2 14 ot the Constitution does not aiiow

discrimination bdetween equals, the same also does not

prohibit  framing of different sets of ruies for
different categories/cadres of empioyees Admittediy

atoresaid RRs, wWe also Tind that there ars  1wo

different routes availablie to the Sr.T70As (applticants in
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trnese OAs) for getting promoted Lo the rank of JT70s.
Firstly, they can seek promotion under the aforesaid 15%
quota through a competitive examination. Secondly, they
(er.TOAs) can first get promoted to the rank of TTAs

through another competitive examination and thereafter

get promoted to the rank of JTOs under 23% quota

made in  the TTA RRs 1998 (Annexure R-3) providing for
the absorption/promotion of Sr.  TOAs (applicants in

these OAs) to the rank of TTAs. Viewed thus, the Sr.

Q

ToAs constitute a feeder cadre for the post of TTA, and

=
D
S

ame time are eligible, subject to certain
conditions, for promotion directly to the rank of -JTO
under the 15% quota forming part of the aforesaid RRs
1336, In our view, therefore, there can be no questioh

-
(SN

invoking the provisions of Articles 14 and 16 of th

fonstitution in  the OAs under consideration, and the
corresponding plea advanced by them is rejected.
7, The learned counsel appearing for  the

respondents has drawn our attention to the orders passed
by the Chandigarh Bench of this Tribunal on 20th May,
1293, in A simi?ér case and involving similar issues
whereby the praver of the applicants for interim relief
was disposed of. A‘copy of the order passed by the
Chandigarh Bench has been placed on record at Annexure
R-7. we have had occasion to refer to the Tinding
ne Chandigarh Bench of this Tribunal réb@rded in the

aforesaid order, The following extract taken there Trom

will be found useful for arriving at a just and Tair

conclusion in thi

Py

il

7]

case; -

h

D
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"Notwithstanding the claim of the
applicants regarding the qualifications
for the cadres . of Sr.TOAs/TOAs and TTAs
being similar for forming part of A
‘walk-1in group’, this letter makes it
clear that these are two separate cadres,
We can take judicia) notice of this fact
also that qualifications Tor direct
recruitment to the post of TTAs and JTos
are essentially of technical nature and
are of much higher level. That there is
some  similarity at the initial stage,
cannot  be  the determining factor that

these are two equivalent or similar
cadres,

6. Applicants have very strenuously
argued that after introduction of
sophisticated machinery by the Telecom
Department., the cadres were restructuyred
and the applicants are also dealing with
sophisticated machinery as TTAs are,
Such . 3 contention is apparentiy
deceptive. On a Closer scrutiny, we find
that the cadre of the applicants is
basically of the persons who would he
operating such sophisticated machinerv
whereas the other categories,
particularly the TTAs are the employees
who would be responsible for maintenance,
repair and other up-keep of that
sophisticated machinery, Both these
cadres have their separate Recruitment
Rules with provision of distinct nature
of duties,

7. Annexure R-2 is a copy of Telecom
Technical Assistants Recruitment Rules,
19982 and examination of the same provides
Us  with a factar which negates the claim
of  the applicants altogether. The cadre
of Sr.T0OAs is included in the category of
feeder cadres for appointment to  the
posts of TTAs in Category IIT, through
competitive examination. Here also, the
posts of TTAs are first to be filled from
Category (1) which are basically
technical people and, thereafter through
qQualifying screening test of Category
No.(2) and only thereafter from the
category of Sr.TOAs, through a
competitive examination., Thus, the claim

of the applicants against 35% quota by
by-passing Categories (1Y & (2) as
aforesaid, prima facie appears to be far
fetched, particularly for posts of JTO
which sti1) higher than TTAs,

8, While considering such A prayer for
interim relief, a court of Jaw is
required to examine whether the
applicants have a prima facie case in
their favour, Admittedly, and even as
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per the case of the applicants, as 1long
as the Recruitment Rules of 1996 stand,
as they are today, and are not set aside,
applicants have no claim against the 35%
quota. we will be assuming too much if
we permit. the applicants to be considered
against the aforesaid 25% quota, meant
for other categories, by ignoring the
Recruitment Rules at this stage. It is
yet to be decided as to whether the said
Recruitment. Rules for posts of JTOs are
in violation of some provisions of the
Constitution and are 1ikely to he
gquashed. Prima facie, rules can always
ne framed, providing for different quola
for different categories, as it is in the
nresent case. We do not find existence
of any inherent vested right in favour of
the applicants under any law for this
purpose, much less in the Chapter of
Fundamental Rights in the Constitution of
India as claimed by the applicants. What
to say of Fundamental Rights, they do not
have as yet a right even under the
Recruitment- Rules, ,

9, As discussed above, we are of the
opinion that prima facie the cadre of the
applicants 1is of non-technical nature,
while the TTAs, included under 35% quota,
are technical. Obviously, there appears
to be no comparison between these two
cadres. Such comparison, as claimed by
the applicants, on the basis of equal pay
scales is quite tedious as, if accepted,
it can made many more categories of
employees eligible for such posts. Yet,
the rules have made a provision for some
persons even 1in the cadre of the

~applicants who may have technical

aptitude for technical jobs by earmarking
15% quota for their promotion through
competitive departmental examination. In
our opinion, that sufficiently takes care
of the claim of the applicants.

10. Article 14 of the Constitution does
not. allow discrimination amongst equals,
but does  not prohibit Traming ot
different sets of rules for different
cadres, The cadre of the applicants i3
different from the cadre of the TTAs and
other categories included in the 1996
JTOs Recruitment Rules, aftoresaid. we
have also examined the nature of duties,
their status and also the position of
Sr.TOAs under the 1998 Recruitment Ruies
vis-a-vis T.T.As. In our considered
opinion, the applicants have no case at
all, what to say of existence of a prima
facie case, for grant of interim relief.

as__prayeg for, Accordingly, the prayer

for dinterim_ relief is hereby rejected

62/(emphas1's supplied).”
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A, The aforesaid order of the Chandigarh Bench of
this Tribunal is not a. final order andg cannot,
therefore, bind - on us. A1 the same we find that the
findings recorded by the Chahdigarh Bench, which have
heen reproduced above, are totally in accord with the
provisions of the aforesaid RRs of 1996 and RRs of 1998,
Tt will he seen that we have already reached the same
conclusions  in  our discussions outlined in  paragraphs

Preceding the paragraph 7,

9, In the background of the above discussion, the
. (
OAs cannot survive and deserves to be dismissed. We

order accordingly. No costs,

A

(S.A.T. RIZVI) (kulDIP SINGH)
MEMBER(A) MEMBER ()

(pkr).
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